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Loan/given to Bombay Bur mail Trad ing 
Corporation Limited by UTI and 

Commercial  Banks 
1668. SHRI BIR BHADRA PRATAP 

SINGH; 
SHRI      RAJUBHAI   A.   PAR-

MAR; 

Will the Minister of FINANCE be p eased 
to state: 

(a) whether it is a fact that Bombay 
Burmah Trading Corporation Limited an 
associate company of Bombay Dyeing 
obtained a loan of Rs. 3 crores in 1985-86, Rs. 
1 crore from Unit Trust of India and Rs. 2 
crores from commercial banks; 

(b) if so, whether it is a fact that the same 
loan was passed on to another subsidiary 
company known as Kachhaldara  Trading  
Limited; 

(c) if so, what are the details of the use 
made of the loan amount which was passed on 
to Kachhaldara Trading Limited from 
Bombay Burmah Trading Corporation; "and 

(d)iw"rTether it is legitimate to use loan for 
a purpose other than for which  it is raised? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF ECONOMIC AFFAIRS 
IN THE MINISTRY OF FINANCE (SHRI 
EDUARDO FALEl-RO); (a) to (d) The 
information is being collected and will be laid 
or: the Table of the House. 

 


